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t Karmakar,
udicial

AT NI I

NO' HC'Vrr-lI r2024t rofrs rA #### on the recommendation of the ludiciarAcademy' Assam' the Hon'bre Gauhati High court has been preased to nominate thefollowing Judiciar officers and systems officers as Resource persons to conducrvarious ECT Training programmes for the State of Nagaland:

Dated- Guwahati the 2gtho dober,2024

ECr-7_2024

6r

ECT_t2_2024

02.7t.2024

1. Shri Satyaji
Chief J

Magistrate. Udalguri

2. Shri Mrinal Kanti Das
Systems Officer,

Goal ra

ECT_13_2024

&

ECT_16_2024

Dimapur

Kohima

Kohima

By Order,
Sd/- S.Dhar

R R J DI L

mmittee, Suoreme

Judicial

Memo Hc.vrr-rtl2o24l lOlttr /A, Dated: 2s.ro.2oz4Copy forward for information and necessary action to:1. Smti. R. Arutmozhisetvi, Member (H;;;;-R;rr.e), e_Co
Court oi inoia, New Delhi.

Date Resource persons Code of the
Programme Place of Training

Shri Mahbub Ali Ahmed,
Systems Officer, Morigaon

22.17.2024
ECT_8_2024

23.77.2024

Shri Mrinal Kanti Das
Systems Offi cer, Goalpara

ECT_9_2024

2 The L.R.-cum-Commissioner & Secretary to the GoW. of Assam,
Department, Dispur, Guwahati, Assam.
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3. The principal Accountant General (A&E), Assam, Beltola, Guwahati for
information and necessary action.

[The Judicial Officers/Resoutce persons are placed on
deputation for the program on condittbn that (a) the Officerc witt
be treated as on daty during the training period & (b) they wilt be
entiued to T.A. & D.A. as admissible under the Rutes)

4. The Registrar (Admin./Vigirance/Estt.i/c), Gauhati High court, Guwahati.
5. The Registrar-cum_principal Secretary to Hon,ble the Chief Justice, Gauhati

High Court, Guwahati.

6. The Registrar, Gauhati High Court, Kohima Bench, Kohima.

. (He/She is rquested to inform alt Concernd of his/her Sbteabout this notiftcation) .

7. The District & Sessions Judge,

Goalpara/Morigaon/Udalguri

(He/She is rquestd to inform nominated R6our@ per5ons
about the Notification) .

8. The principal District & Sessions Judge,

Dimapur/Kohima.

9. Shri Statyajit Karmakar, Chief Judicial Magistrate, Udalguri.
10. Shri Mahbub Ali Ahmed, Systems Officer, Morigaon.
11. Shri Mrinal Kanti Das, Systems Officer, Goalpara
12. The Project Manager, Gauhati High Court, Guwahati.

(He is rquestd to upload the llotifrcation immediatety to the
official website of the Gaahati High Court, Guwahati).

13. The Administrative Officer, fudicial Academy, Assam with a request toplace the Notification U"fo." if,e ioni#" oi..oor, JudicialAcademy.
14. The System Officers/System Assistants of district Court of Assam.
15. The private secretary to Hon,bre Mr. rustice Manash Ranjan pathak, Gauhati

High Court, Guwahati for his Lordship,s kind information.
rv. ,, rr \_A Lo [ne Kegrstrar General, Gauhati High Court, Guwahati.

(THE LIsr oF oFFrcERs HERET aBovE Is Nor NEcEssaRrLy rr{ oRDER,o6 sEilloRrry)
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